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t [APPARATUS     FOR     DETERMINING 
ESSENTIAL OIL CONTENT 

1514. SHRI NAWAB SINGH CHAUHAN: 
Will the Minister of EDUCATION AND 
SCIENTIFIC RESEARCH be pleased to state: 

(a) the details of the apparatus fabricated 
by the National Botanic Gardens for 
determining the content of essential oil in 
small quantities of vegetation; 

(b) whether any efforts have been made 
to make it available to the public; if so, what; 
and 

(c) how much it costs to fabricate this 
apparatus, how it is fabricated and what 
materials are used in fabricating it?] 

t [PRODUCTION OF PHENYL ACETIC ACID 

1515. SHRI NAWAB SINGH CHAUHAN: 
Will the Minister of EDUCATION AND 
SCIENTIFIC RESEARCH be pleased to state: 

(a) what are the details of the 
apparatus to be installed at the unit 
proposed to be set up at the Regional 
Research Laboratory, Hyderabad for 
producing phenyl acetic acid, one of 
the main components of penicillin and 
what is the progress so far made in 
this work; 

(b) what will be the cost of this unit and 
what is the amount of acid it will produce; 
and 

(c) how it will compare in cost and work 
with a foreign unit of the same type?] 

 

ttTHE MINISTER OF    EDUCATION 
AND SCIENTIFIC RESEARCH 
< MAULANA     ABUL     KALAM     AZAD): (a) to 
(c).   The information is being 

†[ ] English  translation. 

 

collected and will be laid on the Table of the 
House when received.] 
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tLTHE MINISTER OF    EDUCATION 
AND SCIENTIFIC RESEARCH 
(MAULANA ABUL KALAM AZAD): (a) to (c). 
The information is being obtained and will be 
laid on the Table of the House when 
received.] 

t[CASES   OF  VIOLATION   OF   TIE  ARMS 
ACT, 1878 IN DELHI 

1516. SHRI NAWAB SINGH CHAUHAN: 
Will the Minister oj HOME AFFAIRS be 
pleased to state: 

(a) the number of cases of violation of the 
Arms Act, 1878 detected in Delhi during the 
last three- months and the number of persons 
involved in them; 

(b) the number of persons against whom 
action was not taken and the number of those 
who were proceeded against; and 

(c) what are the details ol the articles 
seized?] 

t[THE MINISTER OF STATE nr THE 
MINISTRY OF HOME AFFAIRS (SHRI B. N. 
DATAR): (a) 38 cases were detected in which 
38 persons were involved. 

(b) (i) Action is being taken 
against all the persons involved. 

(ii) Number of persons proceeded 
against—30. 

Number of cases under investigation—8. 
(c) The details of the items seized 

are as under: — 

†[ ] English translation. 

 


